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flfl1JT � "tf 1fT m fwfiff;lf • � 
W4" f<� if ffl �'Rf f1'i1fT 
'1'ifT t ? 

1ft 1ST O � 0 ll'ftft : €� 'Jfi 
• ffl '(� it � 'Q1f rt f,t;' {«1fi) 
f(f� if �� flli�T �� ITT If� 
(),TT I 41f.Jtfi-l•I lfr'< rnf� ��T 1'11' 
�� it,- � lf� ii� �ftfT 'Tiff ! I 
�fl:rffl if �� � � � � 1ITT 
� �  "°itflfT I 

lift � " : � 'tf�zir �� � 
'lirtf�lf if � t � .:ftiit if � 
� f:f�f-:f * �°'ff<. ,ITT �i:fl<. t f� 
f lfflifr �q f ;Jf � �l"ll ? 

'" vro �o -� : �ITTlf�rf;Jf� 
� � � �gr ::;rr �il f� flli�r-f�r 
� � Ifft f�flf'il' � t f� f�in 
�. � � f� ' flli �iO. 
1l"l'fl1ft it ITAi� flli� � I flli;J-

flF!' � t f� I �;'(AT-f� � 
f.9f� f.-qr ;;ri� q ITT tm) fi� 
� ffl �.-Jlf �� ftfiliT � I 
Sbrl Amar Barvanl: Is it not a tact 

that" the Maharaja of Sikkim had 
offered to establish a commercial 
radio station in his State and it the 
Government of India had agreed to 
it, they would have saved some 
money? 

Sbri A. 0. ladd: I have no infor-
mation that a commercial radio 
ataiton i.l beina established. 

'" "o '"o ti"iil' : �r-h 'tfnl rro 
� it � � �ffl fll>lfl � 
t I ai �T � � flli q � 
��,l � f't: �t/f.y it � A,1fT 
�� {wt rnr "�,fl""'� lliT m 
tlJqr �r lflr� -r('t ' 

In' 1ffo •o lfflfr : q � � 
t�.ft,1 ti PJ � � f,� � 

� '1fT � t ffl q c,r.,,f(,f1f � �"���� I  
1ft "0 '"0 fp(I' ! iro 'ifMR q: 

� tfTf� ;fr.\' � �  � w;ITT �  

� t fflliT � (fi'CJi � lli'tt � 
� rm � f� � � t, �  
�rn rro��r<5mrf�� !� 
llir � 'thqr � ar.T.m" t � �-r. 
<ti"mfl ln ! I If �� ,fl� � flti 
rn � flfm it �n: "'1-{ � � 

� t ? 
Mr. Speaker: It is a suggestion for 

action. 

1t"t i,o �o �"i : Ji· ;;r,.,11 .r,�ar 

i f-.; � �Tiff �� it; � ;-;ft��
ifl'n � "3"1'f�"t imf "'tr �r �,1rr 
�l'. �T tfJ; �1:flff� lfff� f•flfl' 'TlfT 

t 1fT � lftr,:fAT t. ? 

"' '"o .to '"'" : lf� �r �1:f1f'ITT 
� � ?ff, '=T1i�<i lf.i ��!G': 
�1'1TT °'ziftir, � 'fr,Tir {ffiit;i � I 'fh 
� T<:rrff �1 q �r �flTr f� � 
ttf�r �T �q{ � �i f;;q; ;;i�(r (ilJ'T I 

as:.-w �� : q-� f.J� � 

pr t 
"" � m : -..frir1 {« tfro 

�Wf Ifft f'fN.ff it lf{(T �if\T {U 
� � �r< �f 1fT fWilf'PI' 
��n: � lft � "'�qT'f 1fT � fll<'l 
�tr t , 

.. vro .to lfm'i : l'W4'il 'rU 
-� 1ITT(f �fl'. ��,ft I 

IJn .. rt of TJrea 
+ 

J Shri Kam &riab&D Gap&&: 
•1tu. L Shrt Ajit s1qa sar11ac11: 

Will the Minister of c.....-ee ... 
.._.llStT'J be pleased to stat.: 

(a) what is the import position � 
lyres both for heavy and Ufht vehi
cles at present; and 
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(b) what further s� are beinl 
taken to accelerate achievement of 
self-sufficiency? 

The MIDJ8eer et lndllStry (lbrl 
llaaabhai Shah): (a) and (b). A 
statement is laid on the Table of the 
House. 

STATSM&NT 

(a) At present it is estimated that 
t�re will be a short fall of l ·2 l&kh 
tyres between the indigenous produc
tion and demand. This «•P is beirli 
filled by arranging import& throu,b 
State Trading Corporation. Beside., 
the Established Importers were also 
licensed to import to the extent of 
75 per cent of their established quotas 
during Licensing period October, 1960-
March, 1961. The quantity of all the 
varieties of automobile tyres actually 
imported during the period January
November, 1960 was 95,504 numbers. 

(b) The following steps have been 
taken to accelerate achievement of 
self-sufficiency: 

( i) The actual production has been 
increasing from year to year. Pro
duction o f Giant size (TrucklBua) 
tyre� in respect of which there is a 
general shortage has increased form 
7.32,000 Nos. in 1058 to 9.20,000 Nos. 
in 1960. It is expected that the pro
duction of these tyres during 1961 
would increase by about 1,25,000 Nos. 

(ii) Against the licensed capacity of 
about 1 ·02 million number in 1956, 
the licensed capacity at pregent stand, 
at the figure of 2·94 million numbers. 
Some more schemes for licensing are 
under consideration. 

Shrl Bam Krlsbaa Gapta: From the 
statement I find that the gap is being 
filled by arranging imports through 
the S.T.C. May I know whether the 
whole quota will be imported by the 
S.T.C. or by private importeni al10T 
If ,o, to what extent? 

Sbrt Ma.aabhal Sbab: J have given 
in bv statement that both will im
port; S.T.C. 1omeothins and 711 per cent 
of the establiahed quota durin,' the 
Jlcencing period OctoMr 1980-Mardl 
1981 by the private importns. 

Sbrl Ram KrlabaD Oapta: Govern
ment are also consider� ,ome 
schemes for licensi.nc- May I kn;;w the 
det&ila of that scheme? 

Sbrl Manubbal Shah: I have aiv• 
that alao that a1ainst the Ucenaed 
capacity pf 1 ·02 million ln number in 
1956, actually, we have licensed 2·N 
million numbers. Tha.t is twice the 
capecity targeted for. 

Slari Ty .. l: Have some tyres been 
imported from China as well; and is 
there any control on the sale price of 
those tyres? 

Sbr1 Mababbal Shah: As far as Um 
question is concerned, it has hem, 
debated so often and I would not 11.ke 
to repeat. Once we had imported that 
and all the matter h&.1 been know 
to the House fully. Regardin« the 
control on the price of tyres there 11 
a price control which the Tariff Com
mission has stipulated u the ex
factory price. Even the imported 
tyres arc beinir sold within that 
price. 

Shrt Basappa: May J know whe
ther tyres are manufactured Indi
genously and whether the quality 
compares favourably? 

Shrl Maaabhal Shah: According 
to commercial report., the Indian 
tyres, because of the rather rou,tl 
road conditions are the best. As a 
matter of fact some of the defects of 
the imported tyres evtm from hl,rhJy 
industrialised countri� ii: that thOM 
tyres do not Jut as much a11 the 
Indian tyres. 

Sbrl Duaani: May I know what 
step,! Government is takin1 to 
increase the production of rubber to 
meet the inc� demand, on the 
rubber indu,try? 

llarl llaDllbllal &ball: Thb wo•Jld 
not arise out of thh1 question. But, 
if the hon. Member 11 intANllted. be 
know, that thel"f! la the synthetic 
plant which hu been llcenaed In 
Beftlll� which 11 likely to � Into 
produet1on in Ortober, 1982. 
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Shrl Recla: May I know whether 
the import-cum-production pro
gramme is such that the supply would 
be so adequate that there wlll be 
no black-marketing? 

Sbrl Manubhal Shah: That is the 
real effort and we are trying to brinl 
in as much as possible under rupee 
payment because foreign exchange is 
not quite adequate. The main idea la 
to make the availability as much as 
is possible to remove any chance ot 
anti-social activities. 

Shrt Kasllwal: 'l'he hon. Minister 
has said that the imporL� are being 
arrangt."<i through the S.T.C. Besides, 
establiflhed importers have also been 
licensed. Once you have decided to 
import through the STC, may I know 
why these private licences are beinr 
granted? 

Shrl Mallubhal Shah: Th� reason 
is, in the past the established impor
ters were importirrc and the S.T.C. is 
meant to buy from the rupc-e payment 
countries. So far as the import, from 
other countries, when• the· normn 1 
licences were going on, arr c:oncern
ed, we did not want to di!rturb that 
pattern. 

Sbrt Yadav Narayan Jadhav: May I 
know whethcr it is a tact that some 
British concern manufacturing Al 
tyres have represented to the Minis
try that they are willing to supply 
the tyres on rupee payment tor a 
period of 5 years and afterwards the 
payment may be converted into �ter
ling payment? 

Shrl Manabbal Shah: If it is to be 
converted into sterling payment later, 
th<'n. it Is ruled out. But, If the hon. 
Member has a suggestion that some
body 111 prepared to supply on terms 
acceptable to us, certainly, we will 
consider that. 

8hrt Rajendra Sln,b: May I know 
if the possibility ha.� been examined 
whether the manufacture of tyr� t·an 
be done on a small-scale basis? 

Shrl Manalllw ,1aa11: These pos,l-
bilities have bfft examined. R� 

treading is possiblt manufacture is 
not so economic. 

Shri Tanpmani: May I know the 
demand for these giant tyres for the 
year 1961-62 and what is the estimat
ed production during th!.. period? 

Shrl Manabbal Sbab: That is what 
I have given. If the hon. Member 
goes through the ftgures he will flnd 
that the production is 9.2 lakhs and 
that the shortage is 1.2 lakhs. There
fore, our effort is to import this 1.2 
lakhs. 

Sbrt N. B., Manlswamy: May I 
know whether it is a tact that apart 
from production and import to meet 
our requirements, the system ot dis· 
tribution is not working properly 
because many of them are stockln1 
ln excess of their requirements? 

Shrl Manubhal Shah: Distribution 
has been based firstly, as I have sub
mitted before, when the demand 
arises. Thc tyre Dealers' Associa
tions of different cities have been 
askl'd to disribute the tyres on the 
basis of the past so that those who 
were consuming it were not depriv
ed of it and the increased quota ls 
given to the new users. And, on the 
whole, in the last six months, the 
House will appreciate that there has 
been considerable relief felt by the 
actual users. 

-ft ll'T o "'o fi'i� : fq-,{� � � 
� • ffll; it 11'� �q l:I' �"1lfl 
lrT flli � � llfi'ff � � t fw(t 
hrif�.-r��llfimrr� ��� 
t 'ffl �<!I' � llfil"(lf � ij {lf� llfi'ff 
;irtf �). l

f

-ifrRr � f f.-w mn 
it 1r• .J-.; lflff Jl'lrftir rt t ? 

1ft "'lffl � : Ai<!r �. � 
� ffl ll'A'"'1J ftf'r � � t q 1' � 
� i ill'flA ' � 'ffl � "* 
f I 
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Shrl NanJappan: Apart from the 
usual trade channels may I know 
whether there are any other distribut
ing agencies like co-operative institu
tions? 

Sbri Manubhai Shah: We alw:.ys 
give preference to co-operatives ot 
operators and we have been giving 
all assistance. 

Sbri Tanpmani: I want to know 
what is the demand tor the year 1961-
62 for this special type of giant tyres 
and how much is expected to be pro
duced in this period-not the installed 
capacity. I want to know what will 
be the shortage during the current 
year. 

Shri Manubhai Shah: I have given 
tht, shortage for the current year 
also l t  is of lhc same order of 
about I lakh tyres. We do not have 
a mf'asurement from year to year or 
month to month of a particular thing. 
But thf' expect1•d shortage is of the 
order of about I lakhs; this we mean 
to make up by imporls. 

Shri Heda: ThP hun. Minisl<:r says 
on ! h<' on<' hand that no particular 
improvement is being made in thl' 
distribution systt•m; and on the other 
hand sa)'S that the gap between the 
rcquiremPnt and supply remains the 
same. In that case, how docs the 
Minister cxpccl that black-market 
prices would be curtailed? 

Shrl Manubhal Shah: It is being 
curtailed because our production is 
fast increasing. If the hon Member 
goes through the statement, which is 
so detailed, he will see how pheno
menally production has gone up. 

Sbrl Ram Krl!lban Gupta: May 
know the names of the places of these 
!'ix manufacturers? 

Sbrl Manabbal Shah: thlnk It 
would not ari,, out of this quest.Ion. 

Amendment of Worklq JOIIJ'Ulllu 
Ad 

•11a. Slart J. B. 8. IIW: Will the 
Minister of Lalaoar aad Empl�t 
bt· pleased to state: 

(a) wheother the le,talatlon amend· 
in1 the Workln1 Journal.lit, Act with 

a view to provide for payment ot 
gratuity after 15 yeans' service and 
setting up ot a special machinery for 
realisation ot working joumaU.ta' 
dues has since been finalised; and 

(b) it not, the reasons for the delay 
and the time by which it Is likely to 
be brought forward? 

The Deputy Minister of Labour 
(Sbrl Abld All): (a) Not yet. 

(b) The comments of the State 
Governments on the proposed amend· 
ments have been received and are 
under examination. It Is contemp. 
lated to discu,ss these and some other 
items ut a Tripartite Committee con
sisting of the representatives of Gov
ernment, employers and worklna 
journalists before finalising the pro
visions of the proposed Amendinl 
Bill. 

Shrl J. B. S. 81st: When is thl1 
tripartite conferenct> going to take 
place? 

Shri Abld All: J think in about a 
couplt> of months' time. 

Shri J. 8, S. 81.'lt: After that how 
lung will it toke to come to a final 
decision? 

Sbrl Abld All: It will depend on 
th(• n11ture of th1• decisions arrived at 
in thl' c-ommittl'e. 

Shrl Tan,amanl: Will thi� matter 
be taken up al�o in the Stand!°' 
Labour Committee m<•eling al the end 
of this month? 

Shrt Abld All: Thill will not 10 t.o 
the Standing t.abour Committee be
caus(' the rl'prc11entotives ot tht'M 
workers and employt'fll art• not there. 

Shri IAdraJlt Gap&a: May I know 
whether it 1, a fact that the delay 
in brin1ing forward thill amendlnf 
leeisletion is primarily due to the 
opposition of the employers? 

Shrl Abld AJJ: Certainly not. 

Sbrl 8. M. Buerjee: 8uppoeln1 no 
unanimouN dedslon1 arr. taken bJ 
this trlparti� committee, what will 
be the reaction of the Oo�mmen\ 
and what will be their attitude? 




